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SUPREME COURT OF INDIA
RECORD OF PROCEEDINGS

WRIT PETITION (CIVIL) NO(s). 158 OF 2005

KUNAL BHALLA Petitioner(s)
VERSUS
STATE OF M.P. & ANR. Respondent(s)

(With appln(s) for directions)

Date: 13/06/2006 This Petition was called on for hearing today.

CORAM :
HON’BLE MR. JUSTICE ARIJIT PASAYAT
HON'BLE MR. JUSTICE ALTAMAS KABIR

(VACATION BENCH)

For Petitioner(s) Mr. K.S. Rana,Adv.

For Respondent(s) Ms. Swati B.Sharma, Adv.
Mr. Naveen Sharma, Adv.

Mr. B.S. Banthia,Adv.

UPON hearing counsel the Court made the following

ORDER

Call the matter after summer vacation.

(Shashi Sareen) (V.P.Tyagi)

Court Master Court Master






